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Business Advisory Committee
Fourth Report

Fourth Meeting of Business Advisory Committee held on Friday 12t March
2010 at 11.00 A.M in the Chamber of Hon’ble Speaker.

I Address of the Hon’ble Lieutenant Governor: The Committee accepted the
proposal that the Hon’ble Lieutenant Governor address the House on 15th March

2010 at 11.00 A.M.

II. Obituary Reference:

The House will pay homage to the following:
1. Shri Nanaji Deshmukh, Renowned Social Activist (15t March 2010)
2.  Shaheed Bhagat Singh, Rajguru and Sukhdev ( 2314 March, 2010)

III. Government Business:
So far, Assembly Secretariat received a notice of a Government Bill namely

“Delhi Stamp Amendment Bill, 2010”. If more notices of Government Bills will
be received by the Assembly Secretariat, they will also be introduced.

IV. Presentation of Budget:
The Committee has informed that Finance Minister will present the Budget for the

year 2010-11 in the House on 224 March 2010.

V._Reports of the Committees: The Committee has decided that the following
reports of the Committee presented and adopted by the House;

1. Fourth Report of Business Advisory Committee (BAC).

2. Third Report of the Committee on Private Members Bills & Resolutions
(PMBR).

First Report of Committee on Government Undertakings

First Report of Committee on Women & Child Welfare

First Report of Committee on SC/ST & OBC

First Report of General Purpose Committee
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VI. Short Duration Discussion:
The Committee was informed that Eighty-Five notices of Short

Duration Discussion have been received from Hon’ble Members. The
Committee decided that following issues would be discussed in the ensuing
session as under:

Sl. Name of Member Subject Date
No.
1. Dr. Hashvardhan Discussion on situation arising 30-3-2010
Sh. Sahab Singh Chauhan out of rising crime and fear of
Dr. S.C.L. Gupta women  safety and fast
deteriorating condition of law
and order :
2. Ch. Mateen Ahmad, Discussion of working of MCD  31-3-2010
Sh. Surender Kumar
Sh. P.S. Sahni
3.  Shri Surender Kumar Discussion on unauthorized 01-4-2010
Sh. Manoj Kumar colonies in Delhi

Dr. S.C.L. Gupta

The Committee authorized Shri Kanwar Karan Singh and in his absence
Shri Sahab Singh Chauhan to present the Report to the House on the 16t March
2010. ‘

Delhi, (Dr. Ycrgaéngg}hastrh

12tk March, 2010 Chairman & Speaker



